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duled Tribes and economically poor people 
are living in Blocks 31, 32 and 33 Vishwas 
Nagar. Bhikham Singh Colony, Delhi; 

(b) whether Government are aware that 
malaria and other diseases are spreading in  
that  area;  and 

(c) if so, what steps are being taken by 
Government in this regard? 

THE DEPUTY MINISTER iN THE 
MINISTRY OP WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF): (a) 
Delhi Development Authority have stated that 
no such survey has been conducted by them. 

(b) Municipal Corporation oi Delhi have 
stated that malaria situation in Vishwas 
Nagar and Bhikam Singh Colony is not 
alarming and is well under control. No other 
diseases are spreading in that area. 

(c) Municipal Corporation of Delhi has 
stated that following measures have been 
taken to control the mosquito unisance in 
these Colonies: — 

 

1. Spray of larvicides in the stagnant 
water once a week. 

2. Anti adult    mosquito measures 
. are being carried out by fogging with 
malathion and pyrethrum spray operations. 

3. Facilitiese of Blood-test for fe 
ver cases in the localities are pro 
vided and in cases of positive sym 
ptoms,  medical treatment  is  given, 

Providing job to the deferidents    of deceased 
Employees of Government of India Press, 
Minto Road, New Delhi 
3323. SHRI DHANESHWAR MAJHI: 

Will the Minister of WORKS AND 
HOUSING be pleased to refer to the reply to 
Unstarred Question No. 1439 given in the 
Rajya Sabha on the 5th August, 1983 and 
state: 

(a) whether it is a fact that all the 
dependents of the deceased employees of the 
Government of India Press Minto Road,    
New Delhi who 

passed Higher Secondary examination have 
not been provided with Group 'C posts and 
instead they have been offered Group 'D' 
posts: 

(b) if so, what are the reasons therefor 
and by when they are likely to be offered 
Group 'C' posts in conformity   with   their   
qualifications; 

(c) whether Government have received 
any representation in this regard; 

(d) if so, what action has been taken 
thereon:  and 

(e) if the answer to part (d) above be in 
the negative, what are the reasons therefor? 

THE DEPUTY MINISTER iN   THE !    
MINISTRY OF WORKS AND HOUSING   
(SHRI   MOHAMMED     USMAN ARIF);  (a) 
Yes, Sir. 

(b) According to the general ins 
tructions of the Government, employ 
ment on compassionate grounds is 
given on a particular post if the ap 
plicant is eligible and suitable for the 
same in all respects. The suitability 
of the eligible pcrsons for compas 
sionate appointments to group 'C 
posts in the Governmsnt of India 
Press, Minto Road, New Delhi, was 
therefore, tested and only those who 
were found fit were offered group 'C 
posts and the rest group 'D' posts. 

(c) to (e) Some representations 
were received in the Directorate of 
Printing, and the same were duly 
considered, but it was not found fea- 
sibile to appoint such persons to group 
'C posts as they were not fit to hold 
them. 

D.T.C. Bus Route Nos. 89 and 550 

3324. SHRI B. SATYANARAYAN 
REDDY: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to  state: 

(a) whether Government have received 
representations from the residents of Nauroji 
Nagar regarding D.T.C, route No. 89 plying 
between Karol Bagh and S.N. Depot, for ex- 


